
terms of the foreign collaborations ag reement 
apPlOved by Government and e ~ e  
will be losing 12 per cent excise duty on 
Glass ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): Ca) and Cb). Remit-
tances of ptofits and dividends by foreign 
companies on their investments in India are 
allowed to be remitted freely after payment 
of Indian taxes. Payment on account of 
royalties and technical know-how fees by 
Indian companies to foreign companies in 
respect of approved projects are also freely 
allowed to be remitted abroad subject to 
deduction of taxes to the extent applicable. 
MIs. Hindustan Pilkington Glass Works Ltd., 
Calcutta did not declare any dividends for 
their financial years endinl October 1962 to 
October 1967. During 1968 the Indian com-
pany declared an interim dividend of 5% on 
a total issued equity capital of the company 
of Rs. ISO lakhs of which the non-resident 
holding company bolds 56.12%. Informa-
tion regarding tbe actual remittances is not 
readily available. It will be collec;ed and laid 
on the Table of tbe House. 

(c l Manufacture of tougbened glass does 
not need Government's approval under tbe 
Industries (R and D) Act, 1951. Thus Mis. 
Hindustan Pilkington Glass Works Ltd., 
Calcutta do not require Government's 
approval for the manufacture of toughened 
glass so long as no fresb foreign collaboration 
is involved for its manufacture and no import 
of capital equipment is involved. II is un-
derstood that Indian company had not so far 
started the production of toughened glass. 
'Tougbened glass' will fall within the category 
of "Sheet glass" and will therefore attract 
12% excise d:Jty leviable on "Sbeet glass". 
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